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3491. SHRI K. N. PANDEY :

SHRI MAHANT DIGVIJAL
NATH :

Will the Minister of FINANCE be
pleased to refer to the reply given to
Unstarred Question No. 864 on the
16th November, 1967 and state:

(a) whether the investigations in res-
pect of the raid conducted on the offices
of fim distributors in Bombay have
since been completed:

(b) if so, the names of film stars in-
cluded therein; and

(c) the action taken against them ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE,
(SHRI MORARIJI DESAI) ; (a) No,
Sir.

(b) and (c) Do not arise.

Tax EvasioN BY FILM STAR

3492. SHRI K. N. PANDEY: Will
the Minister of FINANCE be pleased
to refer to the reply given to Unstarred
Question No. 4391 on the 14th Decem-
ber, 1967 and state:

(a) whether the said information
regarding tax evasion by a Film Star,
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Shri Rajendra Kumar, has since been
collected; and

(b) if so, the details thereof?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE,
(SHRI MORARIJI DESAI) : (a) Yes,
Sir.

(b) Details are given in the statcment
laid on the Table of the House [Placed
in library. See No. LT-422/68].

TARIFF FOR GENERAL INSURANCE

3493. SHRI A, K. GOPALAN:
SHRI JYOTIRMOY BASU:
SHRI P. GOPALAN:

Will the Minister of FINANCE be
pleased to state:

(a) who are the authors of the Tariff
for General Insurance in the country;

(b) how much say Government have
in formulating its rates and policies;
and

(c) whether it is done
profit making policy basis?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE
(SHRI MORARIJI DESAI) : (a) The
General Insurance Council, through its
Tarifft Committee, regulates the tariff
rates in General Insurance business.
Both are statutory bodies set up under
the Insurance Act, 1948.

(b) As the Act stands at present, the
Government has no powers to fix or
alter the rates;

(c) Though there would be a margin
for profits, the rates are based on the
risk insured.
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3494. SHRI MOHAMMAD
ISMAIL:
SHRI K. RAMANI:
SHRI P. RAMAMURTI:
SHRI K. M. ABRAHAM:

SHRI RAGHUVIR SINGH
SHASTRI:

Will the Minister of FINANCE be
pleased to state:





